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(b) when they migrated to India 
and the facts about their properties 
left; and
(c) whether their properties were 

requisitioned or  forcibly  occupied 
and taken over by Pakistan prior to 
1965?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Ex-gratia grant 
were given in the names of the Com­
panies listed in (a) above and not to 
individuals.

(b)  and (c).  All companies have 
their registered offices in India, and 
factories; tea  estates, branches,  in 
East Pakistan which  became vested 
in the Custodian of Enemy Property, 
Pakistan, in 1965, under the Defence 
of Pakistan Rules.  The question of 
mipiation therefore does not arise.
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8433. SHRI G. Y KRISHNAN- Will 
the Minister  of COMMERCE be 
pleased to state

(a) whether the  Indian  Tobacco 
Development Council has made any 
plan to the fixation of minimum price 
for export of tobacco this year; and

(b) if so, the particulars thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) The minimum 
export prices for different grades of 
unmanufactured tobacco have been 
revised by the Government this year 
also after considering the recommen­
dations of the Tobacco Export Promo­
tion Council.

(a)  The minimum export prices for 
manufactured tobacco for the  1974- 
crop have been raised by about 20 per 
cent to 25 per cent over the prices 
fixed last year. The minimum export 
prices for unsold stocks out of 1974 
and 1978 crops have also been raised
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by about 5 per cent and 10 per cent 
respectively over the prices fixed last 
year.

fame of Licences to Small Scale Units

8434 SHRI G Y KRiISHNAN Will 
the Minister  of COMMERCE be 
pleased to state*

(a) whether Government  propose 
to review its import policy to encour­
age small scale units by giving them 
licences for restricted items,
(b) whether  under the  present 

policy, licences are granted to small 
units for restricted items, and

(c) whether Government will con­
sider the units which  are ancillary 
to pnonty industries to give priority 
treatment in the matter of  import 
licences?

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (SHRI 
A C GEORGE)  (a) and (b) Small 
Scale Units are granted import licen­
ces for lestricted items upto the 
specified value limits indicated m the 
import  policy  (Red  Book  VoL 
I)  The face value  restrictions in 
respect of a number  of items have 
been relaxed m the  import policy 
for 1974 75 period

(c)  Some of the  ancillary indus­
tries are already included m the list 
of pnonty industries  There is no 
proposal to give  priority treatment 
to other ancillary industries

Demand of Indian Towels Abroad

8435 SHRI R  N B\RMAN  Will 
the Minister of  COMMERCE be 
pleased to state

(a) whether there is a great demand 
of Indian Towels abroad;

(b) whether Towel manufacturers 
of India are not in a position to cope 
with the demand of towels  from 
foreign countries, and

(c) names  of countries India is 
exporting towels and the steps Gov­
ernment proposes to take to increase 
the production of towels in the coun­
try?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A C GEORGE), (a) Yes, Sir.
(b) Yes, Sir. Our towel manufac­

turers are heavily booked, and they 
find it difficult to cope with the in* 
creasing demand

(c) India is exporting towels to 
Canada, Denmark, West Germany, 
East Germany, Poland, New Zealand, 
UK, USA, USSR,  Japan and a 
number of other countries  Govern­
ment is encouraging  installation of 
terry-towel looms to cater principally 
to export-markets. Some licences in 
this behalf have been issued under the 
IndustrieS|Development and  Regula­
tion) Act and further applications 
will be favourably considered.

Demand of Indian Garments in 
Sweden

8136  SHRI R N BARMAN  Will 
the Minister of  COMMERCE be 
pleased to state

(a) whether there is a great demand 
of Indian garments m Sweden:

(b) the total value of Indian gar­
ments exported to Sweden during 
1972, and

(c) the items India Imports from 
Sweden m lieu of the Indian gar­
ments exported7

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A C GEORGE)  (a) Yes. Sir

(b) The total value of Indian gar­
ments exported  to Sweden  during 
1072 was Rs 5 29 crores

(c) There are no specific items to 
be imported from Sweden in lieu of 
the Indian garments exported to that 
country

Dry Port in Delhi

8437 SHRI DHAMANKAR:
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